HIGH COURT OF MEGHALAYA:SHILLONG

ORDER
Dated: Shillong the 17™ August, 2026

No.HCM.II/03/2013/Estt./345: [t has come to the notice of the
undersigned that some officers and staff of this Registry have the habit of
proceeding on leave, either casual leave, earned leave or station leave, without
prior approval, in blatant violation of this Registry’s Office Memorandum
No.HCM.II/89/2014/Estt./ 565 dated 25" February, 2020 and this has
affected the smooth functioning of this Registry. In view of this, the Hon’ble
the Chief Justice has been pleased to direct that all officers and staff of this
Registry strictly comply with the provisions of the said Office Memorandum
dated 25% February, 2020 while making applications for any kind of leave,
failing which disciplinary action shall be taken against any recalcitrant

officer/staff.

This office order is issued under directions of the Hon’ble the Chief

e

REGISTRAR GENERAL

Justice.

Memo No.HCM.II/03/2013/Estt./345-A Dated Shillong the 17th August, 2026

Copy to:-

1. The Registrar and PPS to the Hon’ble the Chief Justice, High Court of
Meghalaya, Shillong for favour of kind information of the Hon’ble the Chief
Justice.

2. The P.S to Hon’ble Mr. Justice H.S. Thangkhiew, High Court of Meghalaya,
Shillong for favour of kind information of His Lordship.

3. The P.S to Hon'’ble Mr. Justice W. Diengdoh, High Court of Meghalaya,
Shillong for favour of kind information of His Lordship.

4. The P.S to Hon'’ble Mr. Justice B. Bhattacharjee, High Court of Meghalaya,
Shillong for favour of kind information of His Lordship.

5. Al Registrars/ Joint Registrars/Deputy Registrars/Assistant
Registrars/Superintendents/ Court Officers/Officers i/c of various Sections
in the Registry for their information and necessary action and for bringing
this office order to the notice of all their subordinates for strict compliance.

\/6./The System Analyst, High Court of Meghalaya, with a request to upload the
same in the Official Website.

7. Office File.
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